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Completion of Beas Projoot

5498. SHRI S. N. MISRA: Will the
Minister of ENERGY be pleaseq to
state:

{a) the progress made in comple-
tion of the Beas Project:

(b) the time by which it will be
completed; and

(¢) the tota] amount spent on this
project po far?

THE MINISTER OF ENERGY (SHRL
K. C. PANT): (a) and (b). The Beas
Dam at Pong was raised to its full
height (upto EL 1420 feel) in July,
1974 and started storing waters in
the monsoon season of the same year.
Due to some defects in the regulating
gates the water could not be ragulated
and had to be allowed to pass unre-
gulafed through one of the penstock
tunnels. This water, however, has
since been fully utilised for irngation
by the canals taking off from Harike
Head.works. The repair work of the
regulating gales and erection of spill-
way gateg Is in progress and is hkely
to be completed by thus year. The
work on the Power House nf Pong
Dam has also hbeen started snd 18
scheduled to be completeg by 1877-78.

The Beas Suilej Link Project com-
priseg @ dam at Pendoh, two tunnels
each about 13 kilometres long, a hydel
chanmel 12 kilometres long and A
Power House at Dehar. Aa per ear-
lier Indications given by the Project
authorities, the work was {o be com-
pleted by the end of 1976. But owing
o some bag reaches having been met
in the tunnel and connected problems.
the work remaining io be completert
i3 being reviewed to prepare a reviged
schedule for completion of the project.

(c) An amount of Rs. 427/- crorcs
mm upto the end of Februmry,
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Transfer of Yrrigntlen Headworks of
Punjab 0 Bbakra Mansgement Boand

§500. SHRI BIRENDER ®INGH
RAO: Will the Minister of ENERGY
be pleased to state;

(a) whether under the Punjab Re-
organisation Act the admimstration
including maintenance and operation
of the Irrigation Iicad-'Norks at Rupar,
Harika and Feroxepur are required to
be under the control of Bhakra Man-
agement Board;

{b) whether these ilead Works are
still under the coutrol of the Funjab
Government;

(c) if so, the reason, thereof; and

(d) the time %y which the head-
works are likely {5 be tiansferred (o
the Bhakra Management Board?

THE DEPUTY MINIS1ER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a; Yes,
Sir.

(b) to (d). The Punjah (iovernment,
who were exerrising controi over
these head.works prior to the reorga-
nigation of the Punjab and are vonti-
nuing to exercise such conirol, have
rafsed some pointg in connection with
the transfer of the liecad-works lo the
Bhakra Management Board as envis-
aged in the Punjab Re.organiszation
Act. These poinis are under conside.
ration,
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